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(d) whether there is any reason to
suspect that the transport planes
brought the anti-tank missiles to help
release the pressure on Pak. forces?

The Minister of Defence (Shri ¥, B.
Chavan): (a) Government have no
report about the use of this weapon
in the Lahore Sector prior to the
15th September, 1965, on which day
the American transport planes landed
atl L.ahore for evacuation of American
citizens.

(b) Government have no informa-
tion.

(e} No, Sir.

(d) No evidence has come to light
which may suggest that the planes
"were used for bringing in anti-tank
missiles.

Execution of American Prisoners-of-

‘War

*521, Shri Hari Vishnu Kamath:
Will the Minister of External Affairs
he pleased to state:

(a} whether the South Vietnam
Government recently lodged a protest
with the International Control Com-
mission in Vietnam against the alleg-
ed execution of American prisuners-
of-war by the Vietcong:

(b) whether the said execution did
in fact take place;

{c) if so, the reaction of the I.C.C. 10
1he execution of prisoners-of-war as
well as to the Sputh Vietnam Govern-
ment’s protest; and

(d) what further action, if any, has
been taken in the matter?

The Deputy Minister in the Minis-
iry of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

(b) It may be presumed that the
alleged execution took place as it
was announced over the radio and In
the press

(¢) and (d). The International
Commission has mot yet announced
#s decision on the South Vietnamese

Government’'s request.
course, the decisions of the Inter-
national Control Commission are
communicated to the Co-Chairmen ia
its periodical reports.
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Gurantee against Nuclear Threat

*523. Shrimati Tarkeshwarl Sinha:
Shri Harish Chandra Mathur:
Shri D. C. Sharma:
Shri R. 8. Pandey:
Shri Rajeshwar Patel:

Will the Minister of External Affairs
be pleased to state:

(a) whether he has taken note of
repentedly publiciseq U.S. and UK.
thinking and re-thinking for provid-
ing a guarantee to India against
nuelear threat and blackmail by those
that have atomic weapons,
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(b) what is the nature of these pro-
posals; and

(c) Government's reaction
matter?

in the

The Minister of External Affairs
(S8hri Swaran Singh): (a) to (c).
Government have seen reports of var-
ious statements attributed to repre-
sentatives of the U. S, and U K
Governments regarding the need to
asssure the security of mnon-nuclear
powers in order to check the spread
of nuclear weapons to these powers.
However, neither of these Govern-
ments has made any concrete pro-
posals in this regard. There is an in-
creasing awareness that the extension
of nuclear protection to non-nuclear
states is difficult of implementation
and does not by itself constitute an
effective check against the prolife-
ration of puclear weapons, Govern-
ment consider that the only effective
guarantee against the nuclear threat
would lie in the elimination of nu-
clear weapons and their delivery
vehicles and Government Tave,
therefore, proposed that a treaty on
non-proliferation of nuclear weapons
which provides for substantial nuclear
disermament by the nuclear powers
should be concluded without further
delay.

Withdrawal of Kashmir Question from
U.N.O.

*524. Shri Himatsingka:
Shri Rameshwar Tantla:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that India
is urgently considering to withdraw
the Kashmir question from the UN.O.
and take a fresh question to UN.O.
that Pakistan has attacked on India;

(b) if not, the reasons therefor; and

(e) if so, when the final decision in
this regard is likely to be taken?

The Minister of External Affairs
(Shri Swaran Singh): (a) No, Sir.
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(b) and (c). India lodged a com-
plaint against Pakistan's aggression.
This aggression has not been vacated
and so the complaint continues on the
agenda of the Security Council.

Pak firing in Dograi

*525. Shri Rameshwar Tantia:
Bhri Himatsingka:

Will the Minister
pleased to state:

of Defence bhe

(a) whether it is a fact that one
Major was killed by the Pakistan
firing in Dograi on the 5th November,
1965,

(b} if so, whether any protest has
been lodged with the U.N, Militacy
Observers and also with the Pakistan
Government;

(e) if so, their reaction thereto;

(d) whether any compensation has
been demanded by the Indian Gov-
ernment; and

(e) whether Government are consi-
dering to take any retaliatory actiom
against this kind of action of the
Pakistan military forces during the
cease-fire?

The Minister of Defemce (Shrl Y.
B. Chavan): (a) Yes, Sir.

(b) to (d). This incident took place
as a result of the breach committed
by Pakistani troops of an agreement
reached in October, 1865 by both
sides that certain bunkers South of
Dograi on the East bank of the BR B.
Canal would not be occupied by
either party. Despite this agreement,
Pakistan forces occupied the bunkers
on 5th November, 1865. A cease-fire
violation complaint was lodged with
the UN Observers about this flagrant
violation of the agreement. However,
the Observers attempts to persuade
Pakistan forces to withdraw from the
bunkers did not meet with any suc-
cess. Not content with this, Pakis-
tani troops opened fire with recoilless
guns, medium machine guns and
small arms from area south and





